Bail Appl. No. 5032 of 2026 1/3 Order Date : 03-09-2026

IN THE HIGH COURT OF KERALA AT ERNAKULAM
PRESENT
THE HONOURABLE DR. JUSTICE KAUSER EDAPPAGATH

Thursday, the 3™ day of September 2026 / 12th Bhadra, 1948
BAIL APPL. NO. 5032 OF 2026
CRIME NO.744/2026 OF Kalady Police Station, Ernakulam

BA 1901/2026 OF DISTRICT COURT & SESSIONS COURT/RENT CONTROL APPELLATE

AUTHORITY, ERNAKULAM, ERNAKULAM

PETITIONER:

1.

l10.

11.

12.

13.

14.

15.

16.

17.

ARCHANA P.S, AGED 23 YEARS D/0 SASIDHARAN,PADINJAKKARA HOUSE,
PILAPULLY, PARUTHIPULLY,PALAKKAD DISTRICT, PIN - 678573

. ABHIJITH K.V, AGED 31 YEARS KANJOORPARAMBIL HOUSE, PARAPPURAM

P.0,ERNAKULAM DISTRICT, PIN - 683575

. RITHISHA, AGED 29 YEARS C/0 SOMAN,CHERUMELI PARAMBIL HOUSE,

THIRIKODITHANAM P.0 KOTTAYAM DISTRICT, PIN - 686105

. ASWANTH P.M, AGED 23 YEARS S/0 HARIDASAN K.M,PULIYANGATT MEETHAL

HOUSE, NADUVATHUR P.0, KEEZHARIYUR,KOYILANDY, KOZHIKODE DISTRICT ,
PIN - 673620

. ASRITHA M, AGED 26 YEARS D/0 BINDHU M,KARIYIL HOUSE, NIDUVOTTUM

KUNNU, MATTANNUR,KANNUR DISTRICT, PIN - 670702

. LIBIN MATHEW, AGED 39 YEARS S/0 MATHEW,KOTTARATHIL HOUSE, KARUKADOM

P.0, KOTHAMANGALAM ERNAKULAM DISTRICT, PIN - 686691

. ANAGHA V NAIR AGED 23 YEARS D/0 VIJAYAKUMAR V

KANDAKKAKKUZHIYIL HOUSE, PULAKODE P.0, CHELAKKARA THRISSUR DISTRICT
, PIN - 680586

. SYAMJITH K, AGED 23 YEARS S/0 SUBRAMANIAN, KUNNUMMAL HOUSE,

PUTHUPPARAMBA P.0,NJARATHADAM, MALAPPURAM DISTRICT, PIN - 676501

. JISHNU SURESH, AGED 27 YEARS S/0 SURESH S,LEKSHMI BHAVAN, RAVINAGAR,

KANJIRAMKULAM, PULLUVILA P.0, THIRUVANANTHAPURAM DISTRICT, PIN -
695526

DONA MARIYA, AGED 20 YEARS D/0 DOMINIC P,PONGADAN HOUSE, MURIYATHODE
ARIYIL P.O, PATTUVAM THALIPARAMBU, KANNUR DISTRICT, PIN - 670143
ANASHWARA T, AGED 19 YEARS D/0 AJESH T,KOLLATHUPADI HOUSE, PONNANI
P.0,MALAPPURAM DISTRICT, PIN - 679577

VISMAYA K.P, AGED 20 YEARS D/0 ANIL KUMAR K.P,KOLLATHUPADI HOUSE,
PONNANI MALAPPURAM DISTRICT, PIN - 679577

AISWARYA MADHAV, AGED 21 YEARS D/0 VICHITHRAN,MADHAVAM HOUSE,
MOOCHIKKAL, PANANGATTIRI P.0 KOLLENGODE, PALAKKAD DISTRICT, PIN -
678506

DEVIKA PRADEEP, AGED 21 YEARS D/0 PRADEEP,VILAYIL HOUSE, WEST
KODIKULAM P.0, VELAMCHIRA,IDUKKI DISTRICT, PIN - 685582

ATHULYA P AJITHKUMAR, AGED 23 YEARS D/0 AJITHKUMAR,PANTHAMPULAKKAL
HOUSE, KALLADATHUR P.0,PALAKKAD DISTRICT, PIN - 679552

SIVAKUMAR M.S, AGED 29 YEARS S/0 SUNILKUMAR M.S,MOONNARAPPARAYIL
HOUSE, THAYAMKARY P.0, EDATHUA ALAPPUZHA DISTRICT, PIN - 689573
MOHAMMAD MIDLAJ, AGED 22 YEARS S/0 KALID SHAJAHAN,MIDLAJ MANZIL,
KAVUVILA, KANJIRAMALA, PUNALOOR P.0 KOLLAM DISTRICT, PIN - 691305

RESPONDENT :
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STATE OF KERALA,REPRESENTED BY THE PUBLIC PROSECUTOR,HIGH COURT OF
KERALA, ERNAKULAM, PIN - 682031

This Bail application coming on for orders upon perusing the
petition and upon hearing the arguments of M/S P.K.VARGHESE, K.S.ARUN
KUMAR, JERRY MATHEW, RAMEEZ M. AZEEZ, DEVIKA K.R., SAWPARNIKA RAJU,
BHARATH R. Advocates for the petitioners the court passed the following:
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ORDER
Post on 11.09.2026. The applicants shall not be arrested till then.

Sd/- DR. KAUSER EDAPPAGATH JUDGE



